
 
   

 
 

को बचाया जा सके। ...(Ëयवधान)...  मȅ अभी गंगानगर गया था और गंगानगर मȂ भी मȅने देखा िक 
वहा ंपर 25 से 45 वषर् के युवा नशे की लत मȂ अपना जीवन बरबाद कर रहे थे। ...(Ëयवधान)...  
ऐसे कȅ प चल रहे हȅ, िजनमȂ नशा मुƪ करवाने के Ģयास िकए जा रहे हȅ।  इस Ģकार की कई 
सÎंथाएँ हȅ, जो इस Ģकार के Ģयास कर रही हȅ िक इस नशे से उन बच्चȗ और युवाओं को बचाया 
जा सके। ...(Ëयवधान)... यह िंचता आज देश के सभी लोगȗ को है।  मȅ िवशेष रूप से हमारे देश 
के Ģधानमंतर्ी आदरणीय नरेन्दर् मोदी जी को धन्यवाद देना चाहँूगा, िजन्हȗने 15 अगÎत, 2020 को 
सामािजक न्याय और अिधकािरता मंतर्ालय ǎारा नशीले पदाथș के दुरुपयोग से िनपटने के िलए 
एक अÇĤेला Îकीम का शुभारंभ िकया था। ...(Ëयवधान)...  आपको पता है िक 372 िजलȗ मȂ 
इसको िकर्यािन्वत िकया गया।  3.34 करोड़ युवा, 2.22 करोड़ मिहलाएँ और लगभग 10.47 करोड़ 
से अिधक लोग इससे Ģभािवत हȅ।  यह बहुत बड़ी िंचता का िवषय है। ...(Ëयवधान)... इसके िलए 
सरकारी Ģयास तो िकये जा रहे हȅ।  सरकार तो Ģयास कर रही है।  लगभग 8,000 से अिधक 
माÎटर Îवयं सेवकȗ को लगाया गया है, जो इसके िलए लोगȗ को इस Ģकार का Ģिशक्षण दȂ, 
िजससे वे युवाओं को इससे बचाने का काम करȂ। ...(Ëयवधान)...  सरकार अपने Îतर पर तो 
काम कर रही है, लेिकन मȅ यह भी चाहँूगा िक हम सबको िमलकर इस नशा ĢवृिǄ को रोकने के 
िलए सकारात्मक Ģयास करने चािहए। ...(समय की घंटी)... मȅ यह भी िनवेदन करना चाहँूगा िक 
पुिलस अपने िहसाब से तो काम कर रही है, लेिकन इसमȂ कठोर दंड का Ģावधान िकया जाना 
चािहए। ...(समय की घंटी)...  
 
MR. CHAIRMAN: The following hon. Members associated themselves with the matter 
raised by the hon. Member, Shri Madan Rathore:  Shri Jose K. Mani (Kerala), Shri 
M. Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri 
Haris Beeran (Kerala), Dr. John Brittas (Kerala) and Shri Rambhai Harjibhai 
Mokariya (Gujarat). 

The next speaker is Shrimati P.T. Usha- Request to amend DOPT Sports 
Casual Leave Order dated 16.07.1985. 
 

Need to amend the DOPT Sports Casual leave order dated 16.07.1985 
 
SHRIMATI P.T. USHA (Nominated): Respected Chairman Sir, I want to express my 
gratitude to various Ministries, Public Sector Undertakings and Departments of the 
Central Government for prioritising sports quota recruitment. …(Interruptions)… 
 
MR. CHAIRMAN: One minute, …(Interruptions)… Interest of the farmers is not served 
by sloganeering or crocodile tears; maintain decorum. …(Interruptions)… I know it. 
…(Interruptions)… You are only politicising it. …(Interruptions)… You do not want 
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solution. …(Interruptions)… No, you do not want solution. Nothing is going on record. 
…(Interruptions)… Kisan is your last priority. …(Interruptions)… One minute, please 
listen to me.   Can you hear me? …(Interruptions)… यह क्या हो रहा है? ...(Ëयवधान)...  
Take your seat. Please go to your seat. I will tell you. …(Interruptions)… I will tell you 
right now. What is this? Please take your seat. …(Interruptions)… I will be forced to 
name and make very strong comments. …(Interruptions)… यह क्या हो रहा है, क्यȗ डर्ामा 
कर रहे हो? ...(Ëयवधान)... डर्ामा कर रहे हो? ...(Ëयवधान)... Nothing but drama, 
…(Interruptions)… I do not want drama. …(Interruptions)…  Yes, Shrimati P.T. Usha. 
 
SHRIMATI P.T. USHA: Sir, I want to express my gratitude to the various Ministries, 
Public Sector Undertakings and Departments of the Central Government for 
prioritising sports quota recruitment. …(Interruptions)… 
 
MR. CHAIRMAN: Nothing else is going on record. …(Interruptions)…  
 
SHRIMATI P.T. USHA: It is heartening to witness the support extended to our 
talented sports persons facilitating their inclusion in various Government 
organisations. While acknowledging the positive steps taken, I would like to draw 
your attention to a critical matter that requires consideration for continued benefit of 
sports persons’ recruitment through sports quota. …(Interruptions)… 
 
MR. CHAIRMAN: I will take after this. …(Interruptions)… Ask them to go back. 
…(Interruptions)… Ask them to sit on their seats; I will take it up after some time. 
…(Interruptions)… 
 
SHRIMATI P.T. USHA: The existing policy outlined in DoPT Office Order dated 
16.07.1985 restricting Special Casual Leave to thirty days appears to be inadequate 
for proper training and development of these athletes. …(Interruptions)… 
 
MR. CHAIRMAN: Ask them to go to their seats. …(Interruptions)… It is only after they 
go to their seats. …(Interruptions)… They have to go back to their seats. 
…(Interruptions)… They have to go to their seats. …(Interruptions)… 
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SHRIMATI P.T. USHA: Such a restrictive policy has led numerous sports persons to 
either halt their sports career or withdraw from active sports, despite having the 
potential to excel in sports. …(Interruptions)… 
 
MR. CHAIRMAN: I hereby name, यह क्या कर रहे हȅ? ...(Ëयवधान)... बिैठए। ...(Ëयवधान)... 
  
SHRIMATI P.T. USHA: I would like to draw your attention… …(Interruptions)… 
 
MR. CHAIRMAN: I will take it up. First you go to your seats. …(Interruptions)… Go to 
your seats first. …(Interruptions)… First go to your seats. …(Interruptions)… If you do 
not go to your seats, I know how to deal with the situation. Go to your seats, go to 
your seats. …(Interruptions)… मȅ बता रहा हँू, सुिनए। ...(Ëयवधान)... Hon. Members, I had 
the occasion, and listen to me carefully. We did not work for five days. During those 
five days, Rule 267 notices were given, not a single one was regarding farmers. Now, 
there are crocodile tears. …(Interruptions)… No, not given. No, not given. I am aware 
of it. …(Interruptions)… You had not given. …(Interruptions)… It is given only now. I will 
allow Shri Pramod Tiwari after she concludes, बिैठए। ...(Ëयवधान)... I will allow after Shri 
Dinesh Sharma. …(Interruptions)…  Shrimati P.T. Usha, please continue.  
 
SHRIMATI P.T. USHA: Respected Chairman Sir, I want to express my gratitude to the 
various Ministries, Public Sector Undertakings and Departments of the Central 
Government for prioritising sports quota recruitment. …(Interruptions)… It is 
heartening to witness the support extended to our talented sports persons facilitating 
their inclusion in various Government organisations.  
 
MR. CHAIRMAN: No; I will not allow this. I will not allow you.  
 
SHRIMATI P.T. USHA: While acknowledging the possible steps taken, I would like to 
draw your attention to a critical matter that requires consideration for continued 
benefit of sports persons recruited through the sports quota. …(Interruptions)… The 
existing policy outlined in DoPT Office Order dated 16.07.1985, restricting Special 
Casual Leave to thirty days appears to be inadequate for proper training and 
development for these athletes.  
 Such a restricted policy has led numerous sportspersons to either halt their 
sports career, or, withdraw from sports despite having potential to excel in sports.  I 
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would like to draw your attention to the special policy implemented by the Indian 
Railways which recognizes the need for continued training and development of 
sportspersons.  The Indian Railways offer Special Casual Leaves and incentives, such 
as, cash awards, out-of-turn promotions, and increments to meritorious athletes to 
boost their morale. I propose that the DoPT order, dated 16/07/1980 be suitably 
amended. 

 
MR. CHAIRMAN:  The following hon. Members associated themselves with the 
matter raised by the hon.  Member, Shrimati P.T. Usha: Dr. John Brittas (Kerala), 
Shri Jose K. Mani (Kerala), Shri Niranjan Bishi (Odisha), Dr. Kanimozhi NVN Somu 
(Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu),  and  Shri Dhananjay 
Bhimrao Mahadik (Maharashtra).  
 

Need to address the Issues related to environmental protection 
 

डा. िदनेश शमार् (उǄर Ģदेश): माननीय सभापित महोदय, मुझे पयार्वरण सरंक्षण से जुड़े मुǈे को 
सदन के समक्ष उठाने की अनुमित Ģदान करने के िलए मȅ आपका आभार Ëयƪ करता हंू। महोदय, 
पथृ्वी के अिÎतत्व को बनाए रखने के िलए जल, वायु और पयार्वरण का सरंक्षण अत्यंत आवÌयक 
है। वतर्मान मȂ हम ऐसे समय से गुज़र रहे हȅ, जहा ंपयार्वरण से जुड़े गंभीर सकंट उत्पन्न हो रहे हȅ। 
ये सकंट हमारी जीवन शैली औǏोिगक Ģदूषण और अिनयंितर्त शहरीकरण के कारण और अिधक 
जिटल हो रहे हȅ। िवशेष रूप से जल सकंट की िÎथित िंचताजनक है। िवÌव के कुल पेयजल का 
चार Ģितशत िहÎसा ही भारत मȂ बच्चा है, जबिक जनसखं्या िवÌव की जनसखं्या के कुल 70 
Ģितशत भारत की है। इससे ÎपÍट है िक भारत मȂ जल ससंाधन बहुत सीिमत हȅ और उन पर 
अत्यिधक दबाव है। इसके अितिरƪ जल ससंाधनȗ का अित उपयोग और उपेक्षा के कारण पीने 
योग्य जल का Îतर िनरंतर घट रहा है, िजससे भिवÍय मȂ जल सकंट और गहरा हो सकता है। 
इसी Ģकार वैिÌवक ताप वृिǉ, ग्लोबल वािमȊग का Ģभाव हमारे पयार्वरण सतुंलन पर भी गंभीर रूप 
से पड़ रहा है। जलवायु पिरवतर्न के कारण वषार्, सदीर् और गमीर् का सामान्य चकर् असामान्य हो 
गया है। अब सदीर् के समय भी गमीर् का अनुभव होता है और वषार् के मौसम मȂ सूखे की िÎथित 
उत्पन्न हो जाती है। इस बदलते मौसम का सीधा Ģभाव न केवल फसलȗ पर पड़ रहा है, बिÊक 
जीवन की िविवधता मȂ भी सकंट है। अनेक वन्यजीव िवलुिÃत की कगार पर हȅ और पािरिÎथितकी 
तंतर् का सतुंलन गंभीर रूप से िबगड़ रहा है। इन चुनौितयȗ से िनपटने के िलए हमȂ ठोस कदम 
उठाने हȗगे। जल सरंक्षण के िलए जल सचंयन को बढ़ावा देना चािहए, िजससे जल ǣोतȗ का 
पुनभर्रण हो सके। इसके अितिरƪ अधंाधंुध वृक्षȗ की कटाई पर रोक लगाना चािहए, अिधक से 
अिधक वृक्षारोपण करना चािहए, तािक वायुमंडल मȂ ऑक्सीजन का सतुंलन बना रहे और 
पयार्वरण सतुंिलत रहे। हमȂ अपनी िदनचयार् मȂ छोटे-छोटे बदलाव करके जल और पयार्वरण की 
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